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Development of tourist spots in Tamil
Nadu

3721. SHRI A. ASHOKARAJ: Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether Centre has received
any proposal to develop tourist spots
in Tamil Nadu; and

(b) if so, the details in this re-
gard?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI PU-
RUSHOTTAM KAUSHIK): (a) Yes,
Sir.

(b) The- Government of Tamil
Nady has proposeq Mahabalipuram
and Kanyakumari as two tourist cen-
tres to be developed in the Central
Sector during the Sixth Plan period,
as well as for early implementation
of the Janata Hotel Scheme at Madras,
and Centra] asistance for the setting

up of a Lion Safau Park at Vandalur

near Madras;
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Indianisation of Sterling Tea Com-~
panies .

3722. SHRI AHMED M. PATEL3Y
Will the Minister of FINANCE be
pleased tg state:

(a) the number of Sterling Tea
Plantation Companies functioning in
India; and

(b) the latest position in regard to
Indianisation of those Companies?

THE MINISTER OF FINANCE
(SHR1 H. M. PATEL) : (a) There
were 99 Sterling Tea Companies and 1
wholly British owned Indian company
engaged in tea cultivation operating
in India as on 1st January, 1974.

(b) The latest position in regard to
Indianisation of these companies is as
under :

. Companics which  have cither
transferred/their business  to

Indian  Companics with
74 % wr less non-resident in-
terest or sold their estates o
Indian Companics. . . 37

-

ii. Companies which are in pro -

cess of Indianisation. 19

iii. Companies to whom approvals
are being issued for their In-
dianisation proposals. 16

iv. Companies whose proposals arc
under consideration of Govern-
ment/Reserve Bank of India. 28

Revenue collection from aerated
waters

3723. SHRI RAMJI LAL SUMAN &
Will the Minister of FINANCE be
pleased to state:

(a) what has been the Budgeted
estimates and actua] revenue collec-
tion from aerated waters for the last
three years; and

(b) what criteria are used to cqu'
pute the budgeted estimates?





